
GAUHATI HIGH COURT
LAWAZIMA CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE.]
Web :www.ghconline.gov.in, www.causelists.nic.in

[ For Friday, 15th March 2024 ] 

[ ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 11:00 AM BEFORE
RESPECTIVE BENCHES. ]

[ HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF LAWAZIMA
, IF TIME PERMITS. ]

[ AT 11:00 AM ]

BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

COURT NO.: 111
[ SINGLE BENCH ]

Sr. No. Case Number Main Parties Petitioner Advocate Respondent Advocate

ORDERS
1. WP(C)/6292/2018 PRANESWAR DEKA

             Versus
THE STATE OF ASSAM AND
5 ORS.

MS. B BHUYAN
MR. R B GOHAIN
MRS. S KALITA
MR. A KHOUND
MR. P MAHANTA

GA, ASSAM
MR. M NATH (SC,PNRD)

2. I.A.(Civil)/3686/2019

In
CRP/360/2015

HEM CHANDRA BORO AND 2
ORS.
             Versus
BHUBANESWAR BORO AND
ORS.

MR H BARUAH MR. B K SARMA
MR. R C PAUL

WITH
CRP/360/2015

with
I.A.(Civil)/3686/2019
I.A.(Civil)/3687/2019
I.A.(Civil)/3688/2019

HEM CHANDRA BORO AND 2
ORS.
             Versus
BHUBANESWAR BORO AND
8 ORS.

MRSP R MAHANTA
MR.S R GOGOI
MR.N K DEKA
MR.H BARUAH

MR.B K SARMAR-1TO3
MR.R C PAUL(R-1TO3)

3. WP(C)/5955/2019 LILIMA KHATUN AND ANR.
             Versus
THE STATE OF ASSAM AND
5 ORS.

MR. N H MAZARBHUIYAN
MR. N ISLAM

SC, PNRD

4. WP(C)/6876/2019 SUDHIR ROY
             Versus
THE UNION CO-OPERATIVE
BANK LTD. AND 2 ORS.

MR B KAKATI MS D S NEOG (SC, CO-
OPERATION DEPTT)
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5. Tr.P.(C)./119/2022 DR. JENIFA SABNAM
             Versus
DR. ALI AHMED

MR. N K HALOI
MR. K M HASSAN

6. I.A.(Civil)/1450/2023

In
CRP/5770/2023 (Filing No)

EJAJ AHMED
             Versus
ANJU ARA BEGUM

MD. H BHUYAN
MR. M R Z CHOUDHURY
A TALUKDAR
MR A MOHAMMAD
MS A SIDDIKA

WITH
CRP/5770/2023 (Filing No) EJAJ AHMED

             Versus
ANJU ARA BEGUM B

A TALUKDAR

7. WP(C)/5685/2023 DEBENDRA NATH PHUKAN
             Versus
THE STATE OF ASSAM AND
4 ORS

MRS. R BORAH SC, REVENUE
GA, ASSAM

8. RERA
APPEAL/15551/2023/(Filing
No.)

DINESH SHARMA
             Versus
PINKY BHANSHALI AND 2
ORS (E)

MR. M K SAH

9. WP(C)/182/2024

with
I.A.(Civil)/822/2024

M/S POOJA TILES AND
SANITARY PVT LTD
             Versus
THE UNION OF INDIA AND 8
ORS

MR. D DAS SR. ADV
R SARMAH
MS T PARASHAR

GA, ASSAM
MR. W SHARMA
MR D GOSWAMI
MR. A K SAHEWALLA
MR. S K MEDHI
DY.S.G.I.

10. WP(C)/394/2024 PANKAJ CHETRI
             Versus
THE UNION OF INDIA AND
10 ORS

MR. B PURKAYASTHA
MR. S SUTRADHAR

DY.S.G.I.
MR. S S ROY (R-1,3,4,6,7,8)

==================================================================================
==========================
NOTE:-

NO REQUEST OF PASSOVER OR ADJORNMENT SHALL BE ENTERTAINED IN HEARING MATTERS
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- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - -
- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - -
LEAVE NOTE OF ADVOCATES FOR 15/03/2024
- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - -
- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - -
1)  MRS N BARUAH   27-01-2024    To   15-03-2024
2)  MR. H L MAURYA   05-02-2024    To   31-03-2024
3)  MD. A J ATIA   22-02-2024    To   15-03-2024
4)  MR. B BARMAN   22-02-2024    To   22-03-2024
5)  MR. S K SAHARIAH   23-02-2024    To   31-03-2024
6)  MR. I HUSSAIN   26-02-2024    To   10-04-2024
7)  MS. T GOSWAMI   29-02-2024    To   10-04-2024
8)  MR. S ZAMAN   06-03-2024    To   15-03-2024
9)  MR. M ALAM   06-03-2024    To   15-03-2024
10)  MR S PARASHAR   13-03-2024    To   20-03-2024
11)  MS.TWINKLE SARMA   13-03-2024    To   20-03-2024
12)  MR. O P BHATI   11-03-2024    To   07-04-2024
13)  MR. R P KAKOTI SR. ADV.   12-03-2024    To   16-03-2024
14)  MR. A SARMA   11-03-2024    To   15-03-2024
15)  S BORGOHAIN   13-03-2024    To   17-03-2024
16)  MR M Z AHMED   13-03-2024    To   15-03-2024
17)  MS. B DUTTA   13-03-2024    To   15-03-2024
18)  MR. A M DUTTA   13-03-2024    To   15-03-2024
19)  MR. N SHARMA   15-03-2024    To   19-03-2024
20)  MR. A K PURKAYASTHA   14-03-2024    To   15-03-2024
21)  MR. S SHARMA   14-03-2024    To   15-03-2024
22)  MR. C CHOWDHURY   15-03-2024    To   15-03-2024
23)  MR R GOENKA   12-03-2024    To   15-03-2024
24)  MR A GOENKA   12-03-2024    To   15-03-2024
25)  MR H R A CHOUDHURY   14-03-2024    To   10-04-2024
26)  MR. M K MAJUMDAR   14-03-2024    To   18-03-2024
27)  MS. B M CHETRI   15-03-2024    To   25-03-2024
28)  MR. M SARANIA   15-03-2024    To   16-03-2024
29)  MR. M H LASKAR   15-03-2024    To   15-03-2024
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